0, 2.No., 240/2001

ORDER DATED 19-4-2002,

Mr.Rodtray, leamed counsel for the Applicant
undertakes te furnish the required postages for service
of a cory of this order on the Respondaits by Regd.post
with AD by 23-4-2002.0n filing the required postages,a
coby of this order passed on 19-4.2002 be sent to the
Respondents by Regd,Post with AD,
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